
OPEN CO URT 

CLNIRAL ADMINISTRATIVE TRIBUNAL, A 

AILAHAHAD 

Allahabad : Dated this 15th day of 

original Application N 

CoR H 

Hon'ble Mr. Justice RHK Trivedi, V 

Hontble  

LLAHABAD BENCH 

February, 2001 

u.1436 of 1993 

• r • 

1. Jammu Ali S/o AU Buz 
R/o 392-8, Sultanpur,Agra Ca 

2. Subash Chand Sharma S/o Tota 
R/o 62/228, Hari Bhawan, Agr 

3. Hanish Chand Sharma S/o Kani 
R/o 125, Dhoti Diau, Mathura 

4. Shabbir Khan S/o Kal,la Khan, 
R/o 1071, Thatpur Thivajinag 

5. Iqbaluddin s/o Rafiquddin, 
R/o 34,42, Bade Khan, Pullia 

6. Ham Krishan Rathore s/o SP h 
R/o RB-II, 972-B, Rly Colony 

7. Naval Kishore Misra sip S.N. 
R/o 10/A, Bharatpur, Premnag 

8. B. S, Sharma s/o Krishan Lal 
Rio 105, Pratappur Nagar, jh 

9. Kailash s/o Gure Lal 
R/o F-261, Ambedkar Nagar Ma 
RlyColony, Jhansi. 

ntt. 

Ram Sharma 
a Cantt 

aiya Lal Sharma 

ar , Gwa ior 

No. 9 , Jhansi 

athure,  
JOansi 

Misra 
ar, Jhansi 

Sharma,  
ansi 

(Sri VK Barman, Advocate) 

Versus 

• • . . .;;pplicants 

   

1. 	Union of India through Gener 
Central. Rly. Bombay V.T. 

al Manager, 

2. 	Divisional Rly Manager (P) 
Central fly., Jhansi. 

3 	Sr.DCM, Central Riy., Jhansi 

(Sri Prashant Mathur, Advocate) 

Respondents 

NDERi0 r a  it 

IL  Hontble Hr. Justice RRK Trivedi  

By this uA the applicants hau 

direction to the respondents to pa 

V r - • 

a prayed for a 

L‘ rmit the -applicanO 



AO- 

— 2 — 

and other members of surplus steam staff to apply for 

promotion. 	similar controversy has already been decided 

in Civil Appeal No.11863/1995 (ilahesh Chand Bhargav 

and ors VF. UuI & ors). 	In view of the aforesaid 

judgement of the Huntbie Supreme Court the applicants 

in this case are nut entitled for zelief. The application 

is accordin y rejected. Thers shall be no urder 

as to dusts. 

,;ember ) 	Vice Chairman 

Dube/  


